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RE. MOTION FOR ADJOURNMENT
AND CALLING ATTENTION

FooD SHORTAGE IN GUJARAT AND BIEHAR
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MR SPEAKER It 15 a matter we
have discussed in this House before
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SHERI BHAGWAT JHA AZAD
(Bhagalpur): We have given notice of
a discussion of this gubgect under rule
193.

(Interruptions)
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MR SPEAKER: I am not allowing.
1 will call those whom I have allowed,
al the proper time. Please don't get
up without my permission, from either
side of the House. I am mnot going to
allow this,

(Interrvptions)
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Pupers to be laid.
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ARNUAL AccoUuNTs OF CoCHIN PORT
TRUST AND PARADIP PoRT TRUST
For 1970-71

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR), I beg to lay on the Table
u copy each of the following papers
(Hind1 and English versions) under
sub-seclion (2) of section 103 of the
Major Port Trusts Act, 1963:—

(1) Annual Accounts bf the Cochin
Port Trust for the year 1970-
71 and the Audit (Reporl
thereon.

(2) Annual Accounts of the Para-
dip Port Trust for the year
1970-71 and the Audit Report
thereon.

[Placed tn Library. See No. LT-4905/
731,



